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PREFACE

Shri Krishan Kant assumed the office of the Vice-President of India on
Thursday, August the 21st, 1997. As the Constitution makes the Vice-President
of India also the ex officio Chairman of the Rajya Sabha - the Council of
States, Shri Krishan Kant became the tenth Chairman of the Rajya Sabha, in
succession to Shri K.R. Narayanan, now the President of our Republic ..

On Tuesday, August the 26th, 1997, when Shri Krishan Kant came to the
Rajya Sabha to occupy the Chair of the Presiding Officer, he was accorded a
customary welcome by the members of the House. In their felicitations, members
led by the Prime Minister, the Leader of the House and the Deputy Chairperson,
paid fulsome tributes to Shri Krishan Kant's long years of selfless service to the
country, his and his family's participation in the struggle for India's independence,
his internment in British jails, and his Gandhian upbringing and simplicity. Many
recalled his association with the Rajya Sabha as its member for several years,
during which he acquired a reputation for his hard work and alertness and,
especially, his capacity for asking sharp questions during the Question Hour.
Members also spoke about Shri Krishan Kant's unwavering commitment to honest
and value-based politics, his crusade against money and muscle power and for
electoral reforms; the sufferings he endured in upholding liberty and freedom,
and his deep sense of pride in the Indian culture and values.

This publication is a compilation of the speeches delivered by the members
on that occasion and, Shri Krishan Kant's response to the felicitations. The texts .
have been edited.

Published by Secretary-General Rajya Sabha and Printed by Jainco Art India,
New Delhi.

New Delhi
November, 1997

R.C. TRIPATHI
Secretary-General

Rajya Sabha
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KRISHAN KANT A PROFILE

, "

SHRI KRISHAN KANT
Vice-President of India and Chairman, Rajya Sabha

....

Father's Name

Date of Birth

Place of Birth

Marital Status

Spouse's Name

Children

Educational Qualifications

Profession

Present Address

Positions Held

1961-70

1966-75

1966-77

Nov. 1969

1969-71

Late Lala Achint Ram

28 February 1927

Kot Mohd. Khan, Distt. Amritsar (Punjab)

Married on 11 December 1958

Shrimati Suman

Two sons and one daughter

M.Sc. (Tech.)
Educated at DAV. College, Lahore and
Banaras Hindu University

Scientist and Social Worker

Vice-President's House
6, Maulana Azad Road
New Delhi-110011

Founder Secretary, Indian Parliamentary
and Scientific Committee

Convener, Study Group on Science Education
in Schools and Population Control "and
Family Planning of the Indian Parliamentary
and Scientific Committee

Member, Haryana Pradesh Congress
Committee

Member, All India Congress Committee

Member, Rajya Sabha (Haryana State)

Member, Joint Committee on the
Government (Liability in Tort) Bill, 1967

Member, M.Ps. Advisory Committee on
Press Council

Spokesman and in-charge of publicity for
the All India Congress Committee session
in Delhi

Member, Executive Committee, Congress
Parliamentary Party



1971-72

1972-76

1974-76

1977-78

1977-79

1977-80

1977-87

1987-89

7 Feb. 1990-21 Aug. 1997

22 Dec. 1996-25 Jan. 1997

21 Aug. 1997 onwards

Books Published

Social and Cultural Activities,
Literary, Artistic and Scientific
Accomplishments and other
Special Interests

Countries Visited

Secretary, Congress Party in Parliament

Chairman, Joint Parliamentary Committee
on the Prevention of Water Pollution Bill

Chairman, Committee on Rai/way
Reservation and Booking

Member, Committee on Petitions

Member, Committee on Estimates

Member, Committee of Privileges
(Rajya Sabha)

Member, Consultative Committee on Atomic
Energy, Space and Electronics

Member, Executive Committee, Janata
Parliamentary Party

Member, Lok Sabha (Union territory of
Chandigarh)

Member, National Executive of the Janata
Party

Member, National Executive of the Janata
Dal

Governor of Andhra Pradesh

Governor of Tamil Nadu (Additional Charge)

Vice-President of India and ex officio
Chairman of Rajya Sabha

Editor, "Science in Parliament" Journal of
the Indian Parliamentary and Scientific
Committee

Has contributed to prominent dailies and
periodicals on issues relating to national
and international politics, social, defence,
e/ectoral and science policy issues; Urdu
poetry, reading, writing and promotion of
science

United Kingdom, France, West Germany,
G.D.R., Soviet Union, Yugoslavia,
Switzerland, Italy, Senegal, Malaysia,
Mauritius, Egypt, Turkey, Maldives, Jordan,
South Africa, Morocco, Tanzania, Bangkok,
Mongolia, Kyrgyzstan, Bulgaria, Slovakia
and Greece

(ii)

Other Information Was arrested during the "Quit India"
Movement and interned for two years;
General Secretary, Students' Federation,
Jhelum (now in Pakistan), 1940-42; Vice-
President, Lahore Students' Congress,
1945-46; Elected to Banaras Hindu
University Students' Parliament and was
member of its Cabinet; Convener, Group of
the Constructive Workers' Lodge at Banaras
Hindu University; All India Lala Lajpatrai
Centenary National Integration Camp and
Punjab Lala Lajpatrai Centenary Camp;
represented the Indian Parliament at the
meeting of the Inter-Parliamentary Union
held at Dakar, Senegal in 1968; associated
with Congress Forum for Socialist Action;
Convener, Congress Party Standing
Committee on Science and Technology;
expelled for a period of ten years from the
Congress on 26 June 1975 after the
declaration of the emergency; Founder
Secretary, People's Union for Civil Liberties
and Democratic Rights, 1976; Visitor,
Makhanlal Chaturvedi National University
Institute of Journalism, Bhopal; Member,
Council of the Indian Institute of Science,
Bangalore, 1968-74; Punjab University
Senate, Chandigarh, November 1968 to
October 1980; Executive Committee of the
Institute of Defence Studies and Analyses,
April 1978 to January 1988; Science and
Spirituality Committee of the All India Sarva
Seva Sangh; Managing Committee,
Lajpatrai Institute of Physical Education for
Women; Managing Committee, Institute of
Psychic and Spiritual Research, New Delhi;
Working Group on Land Reforms,
Agricultural Commission, undertook Surplus
Land-distribution to the Landless in Rupoli
Prakhand in Purnea District of Bihar; Board
of Management of the Gandhian Institute
of Studies, Varanasi; India International
Centre, New Delhi; Life Member, the
Institute of Defence Studies and Analyses;
Trustee, Punjab Khadi Gramodyog Sangh,
Adampur; President, Indian Red Cross

(iii)



I. -

(Andhra Pradesh Branch), 1990-97,
Servants of the People Society since 3 July
1991, Indian Council for Cultural Relations,
Indian Institute of Public Administration,
New Delhi and Ramakrishna Mission
Institute of Cultures, Calcutta; Chancellor,
Delhi University, Punjab University,
Pondicherry University, North Eastern Hill
University, Shillong and Gandhigram Rural
Institute (Deemed University), Chennai;
Chairman, Jury, the Jawaharlal Nehru
Award for International Understanding,
Indira Gandhi Prize for Peace, Disarmament
and Development, Indira Gandhi
Paryavaran Puraskar, Dr. B.R. Ambedkar
National Award for Promotion of Social
Understanding and Uplift of Weaker
Sections, Dr. B.R. Ambedkar International
Award for Social Change, G.D. Birla Award
for outstanding contribution to Humanism,
Preservation of India's Heritage and Culture
and for Upliftment of Rural & Tribal
Communities; Jury for International Gandhi
Award for Leprosy, Communal Harmony
Award and Maulana Abul Kalam Azad
International Award; Chairman, Selection
Committee for the appointment of the
Chairman of the Press Council of India and
Selection Commit1ee for the appointment of
the part time and whole time members of
the Prasar Bharati Board; Patron, the
Institute of Constitutional and Parliamentary
Studies, New Delhi; Jawaharlal Nehru
Hockey Tournament Society and Centre for
Study in Civilizations; Chief Patron, Kabir
Samaroh Samiti, New Delhi; National
Patron, International Award for Young
People-India

(iv)

FELICITATIONS
TO

HONOURABLE CHAIRMAN



NOT NEW TO THE HOUSE

Inder Kumar Gujral
Prime Minister of India

Mr. Chairman, Sir, it is an extremely happy privilege on my part to felicitate
your coming here. This Chair, Sir, from the beginning has been occupied by
personalities of great eminence. I am glad and I hope that the whole House
joins me in saying this, that your coming to adorn this Chair is again in keeping
with the same tradition. We welcome you.

We are also happy that you had the privilege of being a Member of this
House for several years. It has been only twice - this is the second time - that
an honourable Member of this House has been elevated to this Chair. The first
was Dr. Zakir Husain, and, I notice, you are the second coming here in the
same tradition. Therefore, I share the joy of the entire House in felicitating you.

This House is familiar to you. Most of the Members are known to you
personally. Therefore, I am certain that under your leadership this House will
gain a lot in its prestige and also in the contribution it makes to run our
democracy. We feel extremely happy that you occupy this Chair with the
background of the tradition of freedom struggle, particularly in this fiftieth year
of our Independence. Therefore, I felicitate you not only on my behalf but also
on behalf of the whole House. We will be very happy to cooperate with you
always. We look up to you for leadership of the House.



CUSTODIAN OF THE HOUSE

Dr. (Shrimati) Najma Heptulla
Deputy Chairman

Rajya Sabha

Mr. Chairman, Sir, it is my proud privilege to welcome you to this august
Assembly of which you were a Member. Now you will be the custodian of this
House, as the honourable Prime Minister has said, in the fiftieth year of India's
Independence.

It is our privilege to have you as the custodian and Chairman of the Rajya
Sabha. I personally feel happy that you come from the same faculty of science
as I do. You worked for the C.S.I.R. and I also worked for it. In a way I have a
double relationship with you.

This House, I am sure, has changed, if not quantitatively, definitely
qualitatively, and it will be a happy thing for you to know, and we would also
like to know what change you have found since you left the House and now
that you have re-joined it. ,

As far as I am concerned, Sir, I have worked with three Vice-Presidents
and you will be the fourth one. I assure you all the assistance that you would
require from the Deputy Chairman of the Rajya Sabha.

I am sure your Chairmanship of the House will enrich the House, the
contributions of the Members and it will go down in history as we celebrate the
Golden Jubilee of India's Independence. Thank you.

2

~ m, l%~1l4c;1<::1 m'flI ~«1Cfi~I('j Cfi\(f[ t ~ Cfi\(f[ ~I ~ <:fQ "4Rffi,~ fc!;
<:fQ BG:1 "Cfi1l%~I1'81011% fc!; 3TI'l ~ 'lR'i' ~ Wl2R ~ ~ ,,'l1I "Cfi1~'Hii1f~lq
"Cfi1f-JIdt<::l~l B'lfR'ft %1 ~ ~ <it ~ tTJ if WI %, ~ 'it; ~ tTJ if ~
m % I 1947 i:I ~ ~-~ if ~ CliC;4 31<i'R1 ~ if WI 1947 'it; om.:: :rn
in ~ 'fiTl'fi if 'j&1f(.1.'h ~31T if ~ CliC;4 Tro-Tro W t'l .a:rRt ~ 'l1T
~ ~ ~ :rn am 'lit4 "Cfi1~ if WJTlIT % I ~ <:fQ ~ ~ fc!; 3TI'l

31tA ~ am ~ "Cfi1mRt ~ ~ BG:1 if 3Wl: t' <IT ~ ~ BG:1 "Cfi1mRt if

~ fc!i<n % 1"1RT'iURm <it "I<! ~ ~ cit ;m Wt 1ft <IT ~ <:fQ "CfiQT?j] fc!;
<:fQ BG:1 ~ "i'.i"4"'1% am ~ BG:1 'it; ~ ~ t -;;IT 'j&1f(.1.'h WI if i'1~i'1~ld'I t'l

Q4 mm 'l1T ~ 31('1lT-31('1lT fu<m:ft ~ i:I % 1 ~ ~ ~ -.mffi if Q4

'j&1f(.1.'h WI ~ t', Q4 ffirr fu<m:ft "B'fl{ if ~ m t', ~ ~ 1Q4 ~ ~
if Q4"1CI1 'If[m t' 1 ~ eft fm ~ ~ t fm:lii Q4 WI 61" fum "Cfi1m "
<fit t' am it fm ~4Cwfl<:t<1 i:I ~ ~ t' am ~41~n;fl i:I ~ ~ t'l Q4

mm if (!R-1R 'If[ mit t ~ Q4 ri 41'ff(.1<:t<1'it; GflfU i:I ~ m ~I

~ m, <:fQ ~ ~ ~ %, 3TI'l ~ ~ ~I ~ ~ % fc!;-;;IT
fi:cw:Ri ~ .a:rRt <rciR1 fu<m:ft f;;r;<;rft if CfiP.p:j "Cfi1~, 61" ftcrr;rffi' in ~ i:I 3TI'l ~

~ 'l1T 'l1T4 ~ I

~ .a:rRt "<1\'h"i:I, 3Nft -qTif "Cfi1"<1\'h"i:I ~ 'lR'i' ,,~ 'l1T ~ ~
~ ~ I .wn: ~ <:fQ BG:1 ~ ~ fc!; ~ fm "Cfi1mRt if f;roq;] ~ 3'I'lf[ f;r,n

fc!i<n ~ 4 q <1;f1<:t<1am ~41 ~n;fl 'l1T fucn <IT ~ <:fQ mu:ro 'IWlI ~ ~ fc!; ~ BG:1 "Cfi1

"<1\'h"i:I ~ ~ ~ ,,~ 'l1T ~ ~ I

~ m, ~ ~ ~ ~ fl~Zr:4'" fir('jj %, ~ q:f'hfiiI4'''' am ~
fl~Zr:4'" fir('jj t ~~ ~ am <1'14CfiI{Wit-~ fi:R;ft ~ I ~ ~ Wit-
~ ~ in ~ 1R ~ W<11% r;ir.m, ~ m 61lfifl'm1ICfi %, 'ffiI mm WT<1l

fc!; "~" 'Fn %? .wn: ~ ~ T>I' "Cfi1Gffif m Cfi1:WT am 116l'1fcH.'i"1i ~ <:fQ

'WIT ~ ~ fc!; .wn: ~ ~ mr <IT ~ ~ ~ m ;m(I] 1<:fQ ~ 'it; ~ i:I

"~" ~ WI t ~ ~~ m %1 ~ "%<1" t ~"~"t "~" %1

3



5

1

~ B'lfI1ffil ~, ~ ~ ~ ~, 31J;j(; am: ~ m "@ % ~
~ 'I f1:"I1"I;q ~ 'R 31R "B I i'i ~ ~ "Cfi1am: ~ WT t I .3Wl'tiT 'lfICAT am:

.3Wl'tiT f.!~ -cnuft~m 'lft ~ if "IlfuUlRa m w % 1 ~~.ft'fffi iI; ~ qtf if 31Tl:f

~ ~ 'R ~~ am: dq{l~qr<1-.R ~ 1 3WR m '41"@ am: ~ it<! if <l2.fl

~~ in Bmrl if. ¥<!Rt "cit % 1 ~ ~ 31R1'l 'R 31R CfiT ~ ~ 31J;j(; % 1

~, ~~ "ffim:J in 3lC!m 'R ~ <m: Tfi~ "'J ~ 2.fI fcf;- ~ ~ ~ fcf;-

~ iI; ~ cpf SflT 31JG1ft ~ ml "IT ~ ~ ~ Tfll: ~ m~, iI ~ ~
~,~ ~ <ml ~ ~ ~ %1 ~ i'i ~"Cfi1 ~"Cfi1 ~ in ~ in
'lffi if ~ ~ WT t fcf;- m 'fw1Cfii\1 "IT ~ ~ ~ 'R il3 ~, ~ crruit

~ 'lft "IlfuUlRa m w % 1m~ "Cfi1TTft"IT CfiT i'i "lA"ffi t I i'i "lA"ffi t fcf;-

~ if m:~~ if .3Wl'tiT crruit "IlfuUlRa mm w % 1 3W!CfiT ~ w:rf.:q(l

~ % am:. <:'fQ 'lfIW;q ~ Cfiiim "Cfi1~ CfiT >ffi'tCfi % I

i'i "lA"ffi tfcf;- ~ if fc!f~ fcrim:'tl1UaTI in "ffiTr ~ ~ 'lft ~ <lCfi ~ CfiT

~ %, ~ . ~ ~ 1 ~ if CCfiUCl ~'lfIfCrCfi 1"@ % 1 ~ ~ in ~ fcrcfrc; in
fcrq;q 'lft m ~.~;;, "f<I W? CfiT it<! BJlf.t 3WlT % m ~ CfiT fcrq;q 1"@ <R\1T I iru
~ % fcf;- ~ if "IT 3WR ~ R<rr % am: ~ ~ "'J ~ R<rr %,, '
6tft 'r3~ Ii 31Tl:f 31R ~ B11lf if 'lft ~ CfiT BflR 00 1

~ B'l1JCRlaTI in B1~ ~ ~ 7fCf % fcf;- 31Tl:f ~ ~ 'R ~ ~ 1 ~ ~ iI; 31Tl:f

B'llJ1ffil ~ 1 ~ llf1:"II'{O\ ~ am: 31Tl:f ~ TTft"IT 00, <:[Q iru ~ % 1 ~ ~

CfiT B'llJ1ffil ~ m ~ '1f1:"II'{O[ "lfC:% ~ r~'S>«l11"Cfi1~ "Cfi1~ q$Jto

iI; 3lC!m "" 31Tl:f Bft& ~ ifwft CfiT ~ 31R1'l 'R "YTCfi<:Ql1ro "@, ~ B12ft, B'lft

c;ffi in "ffiTr, ~ ~ ~ fcf;- ~ 'l1l1fI ~ 'lft <frB, fcr;m: ~ ~ 'lft &, B<lCfiT it<!
~ %I:~ ~ in B1~ i'i 3W!CfiT ~ 31f~ am: ~ Cfi«lT tl ~I

4

I~t l,-tr« II, I

~ ~', ~ ~ % "ST. ~ ~", "~" 'IT'ft ~ f111:R: 'IT'ft

~ CfiT ownr 1 31<l <:[Q ~ <ml % fcf;- <:[Q ~ CfiT ~ ~ m iI;

~ ,if ~ Tf<rr % I i'i m <:[Q ~ Cfi«lT t fcf;- <:[Q "~" 'IT'ft ~ CfiT ~

3W!CfiT 'liT 00 31TIJ;'Tf1

~,m, ~ ~.~ ~amt ~ ~ ~ql{Cti.m; tcrr t i%~II"Icih;~ t
3W!CfiT m-~ Cfi«lT ~ 3ffi ~ 31T Cfi«lT t .3Wl'tiT Cfi1"I;q I<fI iI; ~ 1 fJrn <lW ~

~ I"I;q I"ll iI; W'Pi 31Tl:fmWr W ~, ~ B'lfI iI; ~ "Cfi1ffi:p:I(l ~ 'lft 31Tl:f CfiI"I;q I<fI
"CfiW'Pi ~I ~I



Dr. Alladi P. Rajkumar
Telugu Desam
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'A'SIMPLE AND DYNAMIC PERSON

Sir, on behalf 'of Jhe Telugu Desam Parliamentary P~rty and our leader,
Shri Chandrababu Naidu, I welcome you as the tenth Chairman of thiS august
House. Sir, as former' Governor of Andhra Pradesh, you ~ave won laurels from
the people of Andhra' Pradesh. Sir, you have got a special place In the hearts
of the people of Anahra Pradesh. Your simplicity and dynamism will enhance
the prestige and gloP( 'of the great temple of democracy. I once again welcome
you, Sir. Thank you. ,-

,.

6

AN EXPERIENCED PERSON

E. Balanandan
Communist Party of India (Marxist)

Sir, this is a solemn occasion for me to welcome you as the honourable
Chairman of this House. We know that you have been upholding certain values
without caring for the consequences. We also know that you stood for democratic
values. This forum, that is, Rajya Sabha, is a place where we have to practise
democracy. Under your able guidance, we will be able to practise democracy in
this House. Though we are called elders, at times, we will be behaving like
youngsters. We may behave in an extraordinary manner. But you, with your
experience of a long political life, will be able to lead this House to uphold
democracy to the extent possible. From our side, our party will be extending full
cooperation to you. I once again congratulate you on assuming this high office.
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A VETERAN PARLIAMENTARIAN

G. Swaminathan
All India Anna Dravida
Munnetra Kazhagam-I

Mr. Chairman, Sir, on behalf of the AIADMK party to which I belong and
also on my own behalf I am very happy to associate myself with this felicitation
and to say a few words on this occasion. I am also thankful for the time given
to me. A few days ago, after your election as the Vice-President of India and
Chairman of the Rajya Sabha, the former Chief Minister of Andhra Pradesh,
Mr. Janardhan Reddy, who was also a former Member of the Rajya Sabha - I
learnt it from The Hindu - gave you a party in Hyderabad to felicitate you. I
read that during the eleven years when you were a Member of this House you
had been in the forefront in putting questions in this House and you were among
the three persons who had been asking the first three questions in the
Rajya Sabha in those days. At that time you were embarrassing the Ministers
with questions and you never allowed them to leave without answer and you
never spared them. I came as a Member in 1986. At that time, one of the
Members, Shri A.G. Kulkarni, continued that process and we were happy with
the same. There is a reason why I am mentioning this here. I am sorry to
say - I think the Prime Minister and those who are sitting on the Treasury'
Benches will not mistake me, if I say so - that as Members of the Opposition
and as leaders of our political parties we are not very happy with the answers
given by some of the Ministers or by many of the Ministers. When we put
pointed questions, they say evasively something which is very vacillating or
something different or something not up to the point. Many times the Chairman
of the House had to come to our rescue and to direct the Ministers to come
better prepared and to answer the questions properly. Why I am mentioning
this is, we are very happy that we have now an honourable Chairman, who had
been in the forefront in putting questions in the House when he was a Member
of this House. I am sure that you will fully sympathise with the Opposition and
see to it that whenever the Ministers do not give proper answers, you will look
into that and you will direct them to give proper answers. Why I am mentioning
this today is that they should be careful hereafter and without your directing
them to be so.

Another point is this. I am also happy to read in the newspapers, as has
already been mentioned by Dr. Rajkumar, an honourable Member of the House,
that the honourable Chief Minister of Andhra Pradesh, Mr. Chandrababu Naidu,
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had felicitated you. One former Congress Chief Minister had felicitated you and
Mr. Chandrababu Naidu, who is the present Chief Minister of Andhra Pradesh,
had also felicitated you. I was really surprised to see a Chief Minister felicitating
a Governor. There is a proverb in Tarnil:

Marumagal machiya mamiar illai

It means that 'no daughter-in-law appreciates the mother-in-law'. Sir, it has always
happened that the Chief Minister and the Governor are at loggerheads in most
of the States in India. I have also seen cases where the Chief Minister refused
to talk to the Governor. There had been occasions when, for months, the Chief
Minister never met the Governor, never briefed the Governor. It has also
happened, I may say, that there had been differences of opinion between the.
Prime Minister and the President. There had been occasions when the Prime
Minister even refused to meet the President. I do not want to quote who did
that and why. The point is, the Chief Minister of a particular State appreciates
the Governor and gives a farewell party to him, not for leaving the place! There
had been Chief Ministers giving fabulous parties either on the retirement or on
the transfer of the Governor, not because they were in love with the Governor
but because the Governor was leaving the State. Here is a Chief Minister who
not only gave a party but also saw to it that you were elevated as the
Vice-President. That speaks greatly of the rapport that you have acquired with
the Chief Minister.

I would like to say one more thing, Sir. Both you and the honourable Prime
Minister Shri Gujralji hail from West Punjab which is now in Pakistan. Both of
you come from a territory which was originally the land belonging to the whole
of India. Why I am saying this is, a good rapport between the Prime Minister
and the Vice-President is also very necessary. Now that you are here, I am
sure you will have a very good rapport so that in these days of escalation of
animosities all around - which I hope will come down - your counsel to him
and his counsel, his advisory capacity, and the conversations between you,
may go a long way to see that everything goes on well.

Finally, I would wish to say two things. Sir, I have heard that during your
period you were a champion of electoral reforms and you were a champion
against criminalisation of politics. You also wanted that the issues of reforrns
and black money be taken up. I understand that you retired in 1977. After so
many years in Parliament, in the Lok Sabha and in the Rajya Sabha, the main
debate is on electoral reforms and criminalisation of politics and corruption about
which the honourable Prime Minister has also mentioned recently. We are now
trying to bring in the Lokpal Bill. I also know from the papers that during your
period as a Mernber, you went to Bihar when one of your supporters said,
"I appreciate that you are fighting against black money in elections and corruption.
It is not only the Ganga that is to be purified; the Gangotri is also to be purified.
Black money starts not later but during the elections". These are three or four
most important points today and I hope that you will give full advice for their
deliberations.
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I came to this House in 1986. And, as a Member, during my period, I have
already seen three Chairmen. One was Mr. R. Venkataraman. He was the
Chairman and then he was elevated as the President. The second was
Dr. Shanker Dayal Sharma. He was also the Chairman and was then elevated
as the President. The third was Mr. KR. Narayanan. He was also the Chairman
and then was elevated as the President. They were all very eminent persons
and I had the occasion to felicitate them. I am happy that I have yet another
occasion to felicitate a person of your eminence: I am all the more happy that
all the three before you were elevated to be the Presidents. I hope that you will
also be elevated as the President. The Chair you occupy is also lucky. This is
the luckiest Chair I have seen. Thank you.
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ASSURING FULLEST COOPERATION

Dr. D. Masthan
All India Anna Dravida
Munnetra Kazhagam-II

Honourable Chairman, I rise to felicitate you, on behalf of the Members
and leaders of the AIADMK-II party from Tamil Nadu. Sir, I attach a lot of
significance and importance to your elevation as the Chairman of the Rajya
Sabha and the Vice-President of India when this country is celebrating the Golden
Jubilee of its Independence. I am sure this House takes up a lot of reforms
which will take the country forward towards a bright future. Sir, just now our
honourable Member, Swaminathanji, mentioned that there is no mother-in-law
who is appreciated by the daughter-in-law. But as far as we, the Members of
the AIADMK, are concerned, let me assure you, we will be daughters-in-law
who will definitely be appreciated by the mother-in-law and we assure the fullest
cooperation and I am sure our country will definitely march forward under your
leadership. Once again, let me convey my heartiest felicitations on behalf of the
Members and leaders of the AIADMK-II party from Tamil Nadu. Thank you.
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ARDENT ADVOCATE OF DEMOCRATIC PRINCIPLES

J. Chitharanjan
Communist Party of India

Respected Chairman, I am extremely happy to welcome you to the seat of
honourable Chairman of this House and also to that of the Vice-President of
the Republic. Sir, you have participated in the freedom struggle and afterwards
you have had a very long political career and throughout your political career
you have been known to be a person who was an ardent advocate of democracy
and democratic principles. In the same way, you have upheld the principles of
secularism and you have always stood for progressive policies and views.
Sir, during this period, politicians as a whole are under a cloud because a large
number of scams have taken place. Generally, it has been considered that
politicians are not above corruption. But it is a generally accepted fact that you
have always been above corruption and you have always fought against
corruption and you have fought for electoral reforms against criminalisation of
politics and such other things. Therefore, when you are occupying this Chair,
I am sure and confident that you will uphold all these causes. While you are
the Chairman of this House, I am sure you will uphold the honour and dignity
of this House, you will recognise and protect the rights of the Members of this
House. As some of my colleagues have pointed out, your advice and counsel
will be very helpful to the Government also. I don't want to speak more.

Once again, on my personal behalf and on behalf of my party, I heartily
welcome you to the high seat that you are occupying at the moment.
Thank you, Sir.
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Parag Chaliha
Asom Gana Parishad

Sir, it becomes my dut~ .on behalf of the AGP, the Asom Gana Parishad, to
warmly felicitate you on your,.assumption of this high and very responsible office.
My joy is more pronouncecJ~in the sense that you had your full share in our
struggle for Independence.l;am very glad that as one who staked his life for
the cause of Indian IndepeniJence, I have with me at least one of the supreme
personalities of this House ,who had his share brilliantly completed as a freedom
fighter. ~.l'

Sir, the North-East is very much in the news, not in an ideal connotation
but certainly in a deplorat5le"condition, in a deplorable context. And our present
Government is wedded to the task of doing something which the North-East
has never had so far. We liope that the neglect or the exclusiveness which the
North-East has been complaining for long would be removed in not so distant a
future.

Under your superb guid,ance we will be able to do whatever is entrusted to
us. Sir, we have had the"fo.rtune to know you as a freedom fighter and as a
Congressman in the sixties and the seventies and also your fearlessness and
alertness in the House. ;rhilrefore, my joy knows no bounds in felicitating you,

oVf'.
which I do very sincerely,~~d with great expectations for the future. Thank You.

Dr. Karan Singh
Jammu and Kashmir
National Conference

AN EXP~RIENCED BACKBENCHER

Mr. Chairman, Sir, while warmly felicitating you on your election as the
Vice-President and Chairman of Rajya Sabha, I would like to draw your mind
back to thirty years when as a Cabinet Minister I began coming to this House
regularly, every week to answer questions. My friend and colleague, Shri Inder
Kumar Gujral and I would probably be the two people who could bear out what
Mr. Swaminathan has said that when you were sitting where I am now, you
used to ask us very well-informed, most pointed and often embarrassing
questions. It is, therefore, a matter of particular pleasure to see you now elevated
to this high office. We are sure that with your vast background and experience
as a backbencher-as far as I know, you were always sitting in the backbench
or in the Chair-you will be able to safeguard and maintain the interests of this
entire House. My very warm felicitations to you.
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A CRUSADER FOR SOCIAL CAUSES

Triloki Nath Chaturvedi
Bharatiya Janata Party

Sir, I join my distinguished seniors in offering you felicitations on this happy
occasion. All along you have been known as a crusader for all good social
causes. You tried valiantly to ensure that there is accountability of the
Government and a corruption-free society. One remembers very well the kind of
public opinion you tried to create on various issues, apart from fighting valiantly
on many issues in this very House.

I would also like to mention that I saw you as a Member of the other House
in action in a particular place where I happened to occupy a small position.
Your activities as a publicman of longstanding are well known, since you share
the legacy of the freedom struggle and also the legacy of the best that this
country represents through its civilization and culture. But as a local
representative of that particular place I found that you did two very difficult things.
The first one was of educating people about the problems and difficulties and
as to where their responsibilities and duties lay. Secondly, you also tried to
ensure that there was a proper rapport between the administration and people
and there was a kind of mutual understanding which the country needed all
along. I have no doubt that in this position of high dignity you represent the
best of the essence of Indian culture. I look upon you as the custodian of public
interest and dignity as well as the rights of Members of this House. I once
again felicitate you, Sir, on the auspicious and happy occasion. Thank you.
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PROTECTING THE RIGHTS OF MEMBERS

V. P. Duraisamy
Dravida Munnetra Kazhagam

Sir on behalf of D.M.K., I felicitate you on your elevation to the high office
of the ~ice-President of India and Chairman of the Rajya Sabha. We look upon
you for guidance in the years ahead, as also for protection of our interests and

rights in all ways. Thank you.
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REPRESENTATIVE OF THE COMPOSITE CULTURE
CONSCIOUS OF THE HEAVY RESPONSIBILlTY*

Krishan Kant
Vice-President of India and
Chairman, Rajya Sabha

Honourable Members. I am deeply grateful for the kind words that have
been spoken about me. It makes me all the more conscious of the heavy

responsibility that is cast on me.

One honourable Member asked me: What difference did I find in the House?
One visible difference is the painting of Dr. Radhakrishnan just in front of me in
the House. Many years before. as Chairman of the Rajya Sabha he sat on this
Chair. with very great dignity and distinction and guided this House with utmost
brilliance in the formative years of our Republic. I had the privilege of being a
student in the University where he was my Vice-Chancellor - the Banaras
Hindu University. I still possess his personal certificate to me. That certificate
has been a perennial source of encouragement. At a personal level. I shall
continue to draw inspiration from this portrait of my teacher and the first Chairman
of this House and derive the strength to abide by the lofty standards he set for
all of us. I shall always remain conscious that this Chair has been occupied by
men of exceptional eminence. from Dr. Radhakrishnan to our present President.

This is a humbling thought.

Some honourable Members mentioned about my being very active during
Question Hours and in raising questions in the House. when I had the privilege
of being its Member. Yes. that is so; and I thoroughly enjoyed every moment of
it. The sight of a Minister struck dumb by the quality of a Member's question.
or. a Member bowled over by the Minister's sharp wit. is an enduring spectacle
of the parliamentary drama. It makes all - even the tallest, look so vulnerable.
so fallible and so human. The right to ask question filled me with a sense of
uplifting power _ the power to hold the whole system accountable to the enquiry
of the representative of the people. The atmosphere in this House pulsates with
the energising power of democracy. No one is left untouched.

Life does strange things. I never wanted to become a Governor. I was
persuaded to become one. Earlier, as a Member of Parliament. I never wanted
to be on the panel of Chairmen either in this House or in the other House. And
today. I stand here as the Chairman of this august House. I consider this to be

MP Abdussamad Samadani
. Muslim League

Sir. I join this august House in .
very auspicious occasion whe conveYing my respects and regards on tho

n an eminent P' IS
post of Vice-President of th erson like you is elevated t the country. a e

Sir. in you we see the symbol of our ..
patnot. as a nationalist as a pol't' . traditions. As a freedom fighter as a
b . I ICIan with . t . .
a Ie to do much for the strengthenin of In egnty. your personality will be
symb.JI and a true representative o~ t our national cause. Sir. you are a true
from Lahore. which was once a g t he composite culture of India. Coming
U d I rea centre of a H' d
r u anguage and literature and also ver ur In ustani culture. a land of

our country. and having worked in South imuch connected with the history of
elevated to the office of Vice-Presl'd t f ndla for a long time and now being
at. en a the count .grea contnbution to national a k . ry. you Will be able to make

wa enlng Sir I
are very much fond of Allama Iqbal S . • am aware of the fact that you
a couplet of that great renowned . to. I would like to felicitate you by quoting

poe of our great heritage:
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Thank you. Sir.
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the continuation of a journey started and a rol d f' dMP Tee Ine , several y
an ,hen, I asserted my identity by asking questions, No ears ago, as
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e 0 er Side of the House,

, I have always remained an admirer of the joint farnil s t '
thiS House to be a large joint family It has its fa It y l~em and I conSider
and weaknesses, its protagonists a~d its 0 u t

S
an olbles, its traumas

f
' pponen s - but the ' ,

unctions so long as its members are united th ' JOint familyTh on e necessity to make it f '
ey are not expected to give up their self-interest' t t b unclion,

create that essential common space on h' h In 00, ut only enough to
Ch ' 'h w IC every member ag

airman, It s all be, my primary responsibility to hel find and rees, As
that common space In the midst of political, grou Pd I ' ,even enlarge,
even personal oppositions, With your cooperation IPh'I eotOglcal, regional and, ope 0 Succeed,

During the seven and a half years that I served as th G
Pradesh, the State have had five Chief Ministers E h e ov~rnor of Andhra
with h' d'" ' ac was a unique pe 'IS own Istlnctlve approach to politics But 't h Id b ' rsonality
f

' , ' I S ou e said to th '
o our constitutional arrangement that it poss e credit
to the new policy impulses and 'approaches elsfsesefnough flexibility to adapt

I f th ' we unction accordin t
ru es 0 e game and downplay our egos and s If' t g 0 the
Constitution an excellent adhesive to keep th e -In erests, we have in our, e country together It pr 'd
motive force to strengthen national unity and I" ' , OVIes the
those great heights, to which any nation ~an a~edaSlhse°ld

ur
po~entlal to rise to, ou ,aspire,

My thoughts go to the titanic people's struggle that often '
of parliamentary institutions, Often these struggl I preceded the ViCtOry

es coa esced With national
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liberation struggles, like our own, In the fiftieth year of our Independence, it is
wise to remind ourselves of our struggle for independence and the leadership
of one of the most remarkable men in all history - Mahatma Gandhi.

Gandhi's was not just a struggle against imperialism, it was essentially a
revolution in human character and social values, Gandhi gave us our freedom;
but he also gave us our credo,

He reminded us of the virtues of orderly institutions and, discipline even in
street actions, In 1918, when he was fasting in Ahmedabad jail on the labour
issue, some workers said to him, "We will organise a harta! in Ahmedabad",
Gandhiji shot back, "And how will you ensure everybody's support for the hartal
when some are known to be opposed to it?" The workers confessed that they
planned to enlist the support of some anti-social elements to intimidate the
dissenters to fall in line, Gandhiji would have none of it. He sternly warned
them: "If you hold a harta! or bandh with the support of anti-social elements
now, India, when free, will be ruled only by anti-social elements, Never do such
mindless acts", That was Gandhiji. "Means", for him, remained as important as
the "ends". In his philosophy, "means" and "ends" were convertible. Both had to

be moral.

I was always keen to know why the parliamentary system found favour with
Gandhiji. The Congress bulletin of 1937 throws a flood of light on this, Gandhiji,
as you know, was against office acceptance by the Congress. But after the
1937 elections he advised the Congress in favour of office acceptance. He
considered it as a further stage in the development of non-violent experiment.
His advice surprised many at that time. He explained: the acceptance of office
was not to be a venture in the field of power politics, but a serious attempt, on
the one hand, to avoid a bloody revolution and, on the other, to avoid mass

civil disobedience.

Even though he himself was the progenitor of mass civil disobedience, he
always held that 'satyagraha' and mass civil disobedience could not be resorted
to everyday, or even frequently. He authorised mass civil disobedience, as a
part of our freedom struggle, in 1920, then in 1930, again in 1932, eight years
later in 1940 and, then in 1942. He used 'satyagraha' not as an over-the-counter
medicine, but as a rare therapy. His 'satyagraha' enjoined the highest rectitude
in the leader as well as in the follower, it was moral action to be employed to
achieve only the highest goals and, not for temporary political benefits. What
we see today in India may be some form of democratic protest - actions, but
these are surely not 'satyagraha'. 'Satyagraha' was the end - result of Gandhiji's
search for a non-violent process of power which would be inspired by truth and
love and, thus could be a substitute for bloody revolution and mass civil
disobedience. But look at what is happening today? 'Satyagraha' is becoming
'duragraha' and 'bandh' is becoming 'duragandha'. If we have to get this
'duragandha' out of our system, we will have to go back to Gandhi again. As
'satyagraha' cannot be organised frequently, had he been alive, Gandhiji would
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have attempted to use every election as some form of 'satyagraha', where truth
could be asserted and truthful men elected to public office. If we are able to
translate this idea of Gandhiji into practice, it would go a long way in
strengthening parliamentary democracy in India.

Happily, I find there is a unique convergence of Gandhiji's ideas and the
ideas of the other outstanding son of India, Babasaheb Ambedkar. In his last
speech to the Constituent Assembly, before it adopted the Constitution,
Babasaheb referred to the Buddhist Bhikku Sanga and the political system of
ancient India in which all the modern rules of parliamentary procedure were
practised. He then raised a question: Why, in the march of history, did that
democratic system lose out? Will we lose it a second time? That is the question
- that warning, we must always bear in mind. Babasaheb referred at many
places to the divisions in our society and its moral weaknesses. If we want to
not to lose democracy, then our parliamentary institutions must necessarily
become instruments of national unity and social cohesion. It was this unity of
India that was the core of Babasaheb's philosophy and approach. In his last
speech, he referred to the historical events where a Hindu betrayed a Hindu, a
Muslim betrayed a Muslim, a Sikh betrayed a Sikh. Why, he asked, did that
happen? Because of the pursuit of self-interest, as he himself answered. In this
process, collectively we betrayed India. He remained, till the very end, deeply
concerned about the unity of India. What is happening now? The dreaded
phenomenon of caste-politics is eating into our vitals. Religion has become
divisive. Gandhiji wanted to spiritualise politics. Unfortunately, a situation has
arisen, where we have to spiritualise religion, because religion itself has become
politics.

How do we go about correcting these aberrations? What are the
parliamentary institutions to do in such a situation?At different places, at different
times - Gandhiji, Jawaharlal Nehru, Dr. Ambedkar, Dr. Lohia, talked of
transcendence, which, they rightly held, was the hallmark of the Indian civilization
- the core of the Indian culture, indeed of the entire Asian culture. We have to
ensure that parliamentary institutions become instruments of transcendence of
unifying people, elevating them to a higher spiritual plane and making them
more conscious of the higher goals they are to subserve.

Dr. Ambedkar was a strong advocate of Constitutionalism. He was basically
against the concept of class war and class struggle. He disapproved of civil
disobedience, because he thought, it could be the cause for chaos and anarchy.
Gandhiji was of the view that non-violent struggles strengthened Constitutional
processes and could avert violent action. In spite of this difference, both Gandhiji
and Dr. Ambedkar, were for Constitutional and non-violent methods of change
and even revolution.

Honourable Members, the new millennium is only three years away. As a
nation, we have begun our preparations. We shall be discussing for four days,
the new challenges that are awaiting us. Some members referred to the spectre
of criminalisation, others referred to something else. I believe, that the greatest
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Ion with ensuring the material well-being of our people, will
challenge to us,. a g I d iritual regeneration.The earlier civilizations, history
be to ensure their ~~~~in:~ ;:er distinct periods of time. Today, in the mo.dern-
tells U\.ro~~:nt~e rise in material prosperity is simultaneous with the splntual
age CIVIIza '. e of the human race. The processes of rise and fall are gOing
and ~oral declinl Th t 's why while addressing the economists in 1915 In
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The parliamentary institutions, are the moral fulcrum of ~ur .c~u~t;~ ~sur~~~~
economic and social development is no-doubt, an Impera Ive, u
regeneration of our people.

. b n overwhelmed by the kind words spoken by my friends here. It
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of despondency. I am grateful to you or ves Ing
your affection.

f concluding may I say: parliamentary institutions are the temples .of
d Be are The are the Gangotri from which people expect punty and probity
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sure that in the Rajya sh
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,thsepl~~~i~eb~~ndo::n~~:nge and continuity in our
House of Change, we ave a . .' It will set the moral
Parliament. That is the Indian tradllion, that ISour d~a~ma'i this task I will be
tone and temper of our society while building a new n la. n ,
your first servant.
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